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is deliberately interfering in the administrative work. Sir, the people of North Bengal

have enough patience but, slowly and surely, they are being pushed to the edge.

So, while bringing to the notice of this august House the anguish of the people
of North Bengal, through you, Sir, I humbly urge upon the Central Government to
come up with a detailed explanation on the delay and mention a definite timeframe
within which the Circuit Bench of the Calcutta High Court at Jalpaiguri will see
the light of the day. Thank you, Sir.

SHRI MANAS RANJAN BHUNIA (West Bengal): Sir, I associate myself with
the matter raised by the hon. Member.

SHRI MD. NADIMUL HAQUE (West Bengal): Sir, I also associate myself with
the matter raised by the hon. Member.

STATEMENT BY MINISTERS — Contd.

Status of implementation of recommendations contained in the
Two Hundred and Sixtieth Report of the Department-related
Parliamentary Standing Committee on Transport,

Tourism and Culture

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH MANDAVIYA): Sir, I make a statement regarding
Status of implementation of recommendations contained in the Two Hundred and
Sixtieth Report of the Department-related Parliamentary Standing Committee on
Transport, Tourism and Culture on Demands for Grants (2018-19) pertaining to the
Ministry of Shipping.

MATTERS RAISED WITH PERMISSION — Contd.

Measures to prevent vehicle accidents due to fog on National Highways
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SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, I associate myself with the

matter raised by the hon. Member.
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